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Prices of Patent Medicines and Baby
Food

+
Shri Anirudh Sinha:
Shrl Damant:
Sardar Igbal Bingh:
*574. . Shri Mohan Swarap:
Shri P. G. Deb:
Shri Subbiah Ambalam:
Shri A. K. Gopalan:

‘Will the Minister of Commerce and
Industry be pleased to state:

(a) whether Government are aware
that due to import restrictions, the
prices of patent medicines and baby
food have gone high in the country in
general and in the Capital in parti-
cular; and

(b) if so, what steps are proposed to
be taken in the matter?

The Minister of Commerce (8hri
Kanungo): (a) Yes, Sir.

(b) A close watch is kept on the
price trends and remedial measures, if
considered necessary, will be taken at
the appropriate tune depending upon
the esgentiality of the item.

Shri Anirudh Sinha: May I know
the Government are aware that some
doctors, in the name of patients, have
indented baby foods from local manu-
{acturers and thus it bas fed the black-
marketeers?

Shri Kanungo: It is a fortunate fact
that the indigenous production of baby
foods and milk powder is increasing.
Whether the medical practitioners
resort to this practice will be better
known to the State Governments.

Shri Tridib Kamar Chaudhuari: May
I know if Government have recently
given permission to the manufacturers
of Horlicks and Nestles Milk etc. to
start a plant here to manufacture
baby foods and milk powder?

The Minister of Industry (Shri
Manwbbat Shah): That is a fact
Recently we huve approved five
schemes—two Indian achemes and
three foreign achemes—for manufac-
turing the entire range of baby foods.
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Shri M. BR. Krishna: May 1 know
what is the quantity of baby foods
that were allowed to be imported by
the Canteen Stores Department for the
defence personnel and whether any
cut has been imposed on the import?

Shri Manubhal S8hah: We have no
figures for the Defence Canteen Stores.
During the current year, about Rs. 40
lakhs worth of baby food has been
allowed to be imported under the
import policy.
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Shr! Sadhan Gupta: May I know
what was the total quantity ot baby
food imported into this country before
these restrictions were imposed and in
wiew of the fact that babies have very
little choice in food, may 1 know
whether a liberalisation of the import
Dpolicy is being considered in this
regard?

Shri Manubhai Shah: When there
was no import restriction of a very
rigid nature, the annual quantity im-
ported was about Rs. 1,70,000 worth.
“Then there has been a recent cut of
about 40 per cent. As 1 have already
indicated, in the half year during the
current year, about Rs. 40 lakhs worth
of baby foods have been allowed to
be imported. It is not possible to
allocate more foreign exchange for
baby food.

Manufacture of Sulpha Drugs

*575. Shri T. B. Vittal Rao: Will the
Minister of Commerce and Industry
be pleased to state:

(&) the present position of indi-
genous manufacture from the primary
raw materials of the following Suipha

Drugs:
(1) Sulpha Analanude
{2) Sulpha Thivzob
(3) Sulpha Guivanidive
(4) Sulpha Merazine
(8) Sulpha Pyredive; and

(b) what is the position of foreign
firms in their manufacture?

The Minister of Industry (Shri
Manubhai Shak): (a) and (b). A note
is placed on the Table of the Lok
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Sabha. [See Appendix III, annexure
No. 22.}

Bhrt T. B. Vittal Rae: From the
statement, it is seen that no sulpha
drug has been produced so far from
the primary products. May I know
when we can expect these drugs to
be produced from the indigenous pri-
mary products here?

Shri Manubhai Shah: As I told the
House the other day, we are currently
negotiating with tlre Russian, Ameri-
can, British, German and Italian firms,
and it is hoped that by the end of
this year, practically all preliminary
projects for the preparation of these
drugs will be ready, and in the next
three years, by the end of the Second
Plan, or by the beginning of the third
Plan, most of the products will be
made in India from the intermediates,
the basic and the primary raw mate-
rials.

Shri Tangamani: In the statement
we find that there are now two impor-
tant firms which are producing these
sulpha drugs: one being a foreign firm
and the other an Indian firm in colla-
boration with the foreign firm. May
I know the names of these firms and
the capacity which they are now
having for the production of these
drugs?

8hri Manubhal Shah: One is Atul,
which is a combine with American
Cynamide, The other is Mav and
Baker. The capacity of Atul is 16,232
tons and that of May and Baker is
about 36:7 tons.

Arrest of Sheikh Abdullabh

+
Shri 8. M. Banerjoe:
*576. { Sardar Igbal Simgh:
Shri Supakar:

Will the Prime Minister be pleased
to state:

(a) whether India lodged a protest
with the U.N. Security Council on the
11th June, 1858 against the letter sent
on May 8 by the permanent represen-
tative of Pakistan to the UN. to the





